HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 19386 of 2025

Kusum Lata Ral

..... Petitioner(s)
Versus
State Of U.P. And 2 Others
..... Respondent(s)
Counsel for Petitioner(s) : Alok Kumar Rai, Gopa J Rai
Counsel for Respondent(s) :  C.S.C., Shesh Kumar Srivastava

Court No. - 52
HON'BLE MRS. MANJU RANI CHAUHAN, J.

As prayed, put up as fresh on 13.01.2026, showing the name of Mr.
Shashi Prakash Singh, Advocate, as counsel for respondent-BSA.

(Mrs. Manju Rani Chauhan,J.)
January 5, 2026

Rahul.

Digitally signed by :-
RAHUL GOSWAMI
High Court of Judicature at Allahabad
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